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Hon’ble Sbri S. P. Singh, Member (A)

A ppl: Shri A m it V erm a h o ld in g  b r ie f  for Shri A . M oin .

R esp: Shri A tu l D ix it.
Learned co u n se l for the respondents sa y s that th is ca se  has b e c o m e  infructuous as 

the app licant has retired on  3 1 .1 .1 1 . S in ce  th is is  a transfer ca se , the c a se  has b eco m e  
in fructuous in  v ie w  o f  the retirem ent o f  the applicant. T he learned co u n se l for the  
applicant has n oth in g  to  say  ex cep t that h e g o e s  b y  the su b m iss io n s  o f  the learned co u n se l  

for the respondents.
In v ie w  o f  the a b o v e  p o sitio n , O .A  is  d ism issed  as in fructuous.

M em'ber (A )


